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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
AT PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 141 OF 2022
IN THE MATTER OF:

Manish Jain

-Versus-

Union of India & Ors.

... Applicant

... Respondents

COMPLIANCE REPORT ON BEHALF OF THE RESPONDENT
NO.S (THE UPPER DOAB SUGAR MILLS) AND RESPONDENT

NO. 6 (SIR SHADI LAL ENTERPRISES LTD).

MOST RESPECTFULLY SHOWETH:

1.

That pursuant to the hearing on 16.01.2023, it was orally directed by

this Hon’ble Tribunal that Compliance Report be filed in respect of

the compliance made by Respondent Nos. 5 and 6 with regard to the

observations/ suggestions made in the Joint Committee Report dt.

01.07.2022, UPPCB and the Applicant.
2. The Chart showing compliance by the answering Respondents in
respect of Upper Doab Sugar Mills, Shamli is as follows:
S. |Particulars |Arrangements Annexures
No.
1. |Water Respondent No. 5 has already|ETP Flow
Pollution  |installed an Effluent Treatment|diagram is
Plant (ETP) for the treatment of|annexed as
gencrated industrial waste water.  |Annexure  R-
S/A.
Treated waste water is utilized in|The Ferti-
Ferti-irrigation and cooling tower. |irrigation
management

Online monitoring system at treated
effluent is installed and working
properly as per direction of
UPPCB/CPCB.

plan developed
by the National
Sugar Institute,
Kanpur, for
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Upper Doab
Sugar Mills/
Respondent No.
5 is annexed as

Annexure R-
5/B.

List of farmers
who are utilizing

the Treated
effluent for Ferti-
irrigation is
annexed as
Annexure R-
5/C.
Air Respondent No. 5 has installed Wet|Boiler
Pollution  |Scrubbers on all boiler chimneys. |Certificates
issued by the
Further, online monitoring systems |Labour
of all the boilers has been installed| Department,
as per directions of UPPCB/CPCB. |U.P., are annexed
as Annexure R-
5/D (colly).
Boiler Ash |After wet scrubber, Boiler Ash|Photograph is
generated is collected in tractor|annexed as
trollies and the wet ash is|Annexure R-
transported to the ash yard under|5/E.
cover in tractor trollies.
Storage & |The Boiler Ash is dumped in the|Details of Boiler
disposal of |Ash Yard and given away for filling| Ash taken away
fly ash diches and uneven lands. from the Ash

This Ash is so soft that it cannot be
used for making Bricks, etc.

Yard are annexed
as Annexure R-
5/F (colly).

GPS photographs
showing location
of the final
disposal place(s)
of the taken away
Boiler Ash are
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annexed as
Annexure R-
5/G.

5. |Storage of|Loose Bagasse generated after

Bagasse sugarcane crushing is primarily

used in the Sugar Mill as fuel and
left over Bagasse is sent to the
Distillery and stored in covered area
for use in the Distillery.
Part of the loose Bagasse is
compressed into cubical bails and
stored in the bails storage yard,
which are covered by Alkathene/
polythene sheets.

6. |Noise Noise Pollution is within the|Noise Pollution
Pollution  |requisite norms. Certificate is

annexed as
Annexure R-
5/H.

7. |Sewerage |Installed - resulting in treatment of Photograph s
Treatment |domestic sewage water. annexed as
Plant Annexure R-5/1.

8. [Plantation |Respondent No. 5 has already |Photographs are

developed green area in and outside |annexed as
it’s premises. It has also developed | Annexure R-5/J
dense plantation under Miya-waki|(colly).

project under the guidelines of

UPPCB.

3. The Chart showing compliance by the answering Respondents in
respect of Shamli Distillery & Chemical Works, Shamli is as
follows:

S. |Particulars |Arrangements Annexures

No.

1. |Water The Distillery of the Respondent|Flow chart/
Pollution ~ [No. 6 has achieved Zero Liquid diagram of

Discharge of generated industrial|Condensate B




Air
Pollution
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waste water.

The generated Spent Wash from the
process is passed through the Multi
Effect Evaporator (MEE) to produce
Slop (concentrate spent wash),
which is utilized in the Slop Fired
Boiler (Incineration Boiler) as fuel.

Condensate generated from MEE is
treated through the CPU Plant.
Treated water is utilized in the

Distillery process/ cooling tower.

The Distillery of the Respondent
No. 6 has installed a Slop Fired
Boiler/ Incineration Boiler of 36
tons P/Hr capacity having stack
height 72 Mtrs.

Ash is collected by the Bag Filter
System, which is installed with the
Boiler as Air Pollution Control
System.

Online monitoring system is
installed at the chimney stack,
which is monitored by
UPPCB/CPCB.

Y

Polishing  Unit
(CPU) is annexed
as Annexure R-
5/K.

Photograph  of
the Slop Fired
Boiler/
Incineration
Boiler is annexed
as Annexure R-
5/L.

Boiler Certificate
is annexed as

Annexure R-
5/M.

Disposal of
Boiler Ash

Generated Boiler ash is finally
collected in a covered chamber and
is sold out to M/s. Ganpati
Enterprises, Shamli, for processing
into organic manure.

of Sale
dt.

is
as
R-

Copy
Order

29.06.2022
annexed

Annexure
5/N.

Storage of
Bagasse

Bagasse received from the
Respondent No. 5/ Sugar Mill is
stored in a covered godown.
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For day-to-day operation of
Distillery Boiler, Bagasse is shifted
from covered godown to the
covered area of the Boiler.

5. |Common  |Height of existing boundary Brick Photograph s
Boundary |wall is about 7 ft., within 4 ft. of|annexed as
Wall around|which, the Respondent No. 6 is|Annexure R-
the installing road side wind breaking|5/0.

Respondent |GI Sheets wall of 20 ft. height with
No. 5/ Sugar|support of pillars similar height.
Mill and the

Distillery of

the

Respondent

No. 6

6. |Noise Noise Pollution is within requisite [Noise Pollution

Pollution  |norms. certificate is
annexed as
Annexure R-
5/P.

7. Sewerage |Installed - resulting in treatment of|Photograph  is
Treatment |domestic sewage water. annexed as
Plant Annexure R-

5/Q.

8. [|Plantation |The Distillery of the Respondent Photographs are
No. 6 has already developed green|annexed as
area in and outside it’s premises. 1t| Annexure R-5/R
has also developed dense plantation |(colly).
under Miya-waki project under the
guidelines of UPPCB.

4. That this Compliance Report is bonafide and is being filed in the

interest of and for the ends of justice.

¢

FILED BY:

a
P. SINHA & PALLX\(?;:AGAT

Advocates for the respondent Nos. 5 & 6.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

AT PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 141 OF 2022

IN THE MATTER OF:

Manish Jain ... Applicant
-Versus-

Union of India & Ors. ... Respondents

AFFIDAVIT

I, Vinay Kumar Sharma s/o Sh. A. C. Sharma, aged about 57 years,
1/0 Upper Doab Sugar Mills, Shamli, District Shamli, U.P., at present in

New Delhi, do hereby solemnly affirm and state as under:-

1. That I am working as Manager — Environment, Health and Safety,
with the respondent No.6, of which the respondent No. 5 is a Unit.
As such, 1 am aware of the facts and circumstances of the case and

compete to depose on behalf of Respondent Nos. 5 & 6.

2. That the statements of facts in the accompanying Compliance Report
are true to my knowledge and/or are true to the records of the case.
Rest of the statements are in the nature of submissions to this
Hon’ble Tribunal on the basis of advice received and believed to be

correct.
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3. That the annexures to the accompanying Compliance Report

are true copies of the respective originals.

W\\f’@‘ \ Ry
W/
DEPONENT
VERIFICATION:

I, the deponent abovenamed, do hereby verify that the
contents of the foregoing affidavit are true to my knowledge and
belief. No part of it is false and nothing material has been concealed

therefrom.
Verified at New Delhi on this the 9" day of February, 2023.

N Qwa» A

DEPONENT
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UPPER DOAB SUGAR MILL SHAMLI 8
ETP FLOW CHART AMVEXURE . RS/A

WASTE WATER FROM SUGAR PLANT

RORI BED FILTER

: \
GREASE OIL SEPRATOR

MILK OF LIME ADDITION BY MOL

- PREPARATION TANK
\J
ZIG -ZAG PIT
\j
AERATIONBYAIR 3 AERATION LAGOON <€¢—— PHOSPHORIC
COMPRESSOR ACID & UREA
CLARIFIER 1ST WITH STIRRER
y
SLUDGE LIQUID CLEAR WATER
' .
RETURN TO AERATION CLARIFIER 2ND
LAGOON
| / SLUDGE DRAWING
SLUDGE BED FILTER SAND FILTER BEDS
CAREON FILTER FILTER WATER
TO AERATION
LAGOON
FILTRATE WATER SLUDGE (USED AS A PUMPING TO RECIRCULATION & USING
MANURE BY UNIT/FORMERS) TREAT WATER FOR IRRIGATION

J

/
' EEATILS OF ETP

ETP PLANT CAPACITTY 1600 CUBIC MTR/DAY

RETURN TO AERATION LAGOON

AIR COMPRESSOR CAPACITY (02 NOS.) | 2125 CUMTR/HR AT .7KG/SQ.CM PRESSURE (EACH)

TYPE OF AERATION BY PVC PIPE




UTILIZATIONOF 9
 TREATED EFFLUENT
FOR IRRIGATION PURPOSE

FOR

M/S UPPER DOAB SUGAR MILLS SHAMLI
(A Unit of Sir Shadi Lal Enterprises Ltd.)
o District- Shamli, Uttar Pradesh |

'PREPARED BY:

NATIONAL SUGAR INSTITUTE
Government of India
Ministry of Consumer Affairs, Food & Public Distribution
Department of Food & Public Distribution
Kanpur- 208 017 (U.P, ) India
Ph. +91-512-257073
Fax.+91-512-257

1JPage
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N A Agar‘ Mills Shamli (A Unit of Sir Shadi Lal Enterprises Ltd.), Shamli
fWﬁS mCOT‘POPatfed in 1933 for producing Double Sulphitation Sugar. It operates as a

, \sugavf manufaemrmg Company which produces sugar as main product and various

othex byproductsi L hzib instaiied capacity of 6250 TCD.

" Particulars 301415 | 201516 | 201617
| Duration of se‘a’sdfn (days) 178 . 162 198
i Average sugarcane crushed per | 5158 4998 - 5188

day (’I‘CD)

9182538 8096851 10273029

IR

e

2

P

th Undértaken‘ { v

The Factory was vmted on 17.10.2017 by Dr. Ashok Kumar, Assmtant Professor
(Agrtculture Chemxstry) Factory officials, Shri Pankaj Agarwal GM (Production), Shri
" Amit. Kumar Kaushlk Jt. Mgr. (Production) and Shri Sumer Chand Asstt. Manager

(Personal) were present during the visit.

Observatlon & stcussnons'- \

e,

To assess: the adequacy of the ETP Plant, a separate visit was pald by the institute

Dfﬁcxals Smce the vif’f‘p was undertaken durmg the off-season of the factory. It was not

pOSSlble to phys ally observe the working of effluent Treatment Plant and verify the

procesamg and othex conditions, particularly, with respect to water uses, its

conservatxon and quantlty & quality of waste water discharge, the adequacy of the
1mgatlo_ plan is also hased on the data provided by the factory with respect to area

avaﬂable,ivt 0p pattern and tie up made with the farmers.




N

nt and data

ysxs reports of treated efflue
Annexure-l. Regarding existing
acity & dimensions

p’iesz of anal
B server is attached as
details of different units of ETP with cap

f M/s Upper Doab Sugar Mills
arcane is grown as

y patte ét‘he area: At command area o
In Q r Shadl Lal Enterpnses Ltd) 20761 hectare sug

B Paddy Sugarcane

£

1 ¢

C Sugarcane-

sugarcane

Quantnty of efﬂuent avallable for land »ap‘plicati“on:.‘(fKL/vday);:

« f;pacxty of the Sugar plant -6250 TCD

b Esmmat;ed av rage Efﬂuent generation per day @200 liters/ton of cane crushed

e Net effluen _v eneratxon left for irrigation after treatment - I‘Z'SOKL/ciay

d i*'1‘<irtal treat Lol fﬂuent generated for average crushmg for 200 days

"y
%

(days conSJdered on the basis of pasttrack record)

X LIRS

:..zoo X 1250- 2, 50 ooo KL/Crushmg Season

;"2,
i

Charactersstics of treated effluent'
’:s. NO- :Pbarticular} ’ Range
T [ pH 6.00- 7.50 ‘
S BOD |  130-20.0ppm
S o e
[ 3lpage ‘, R T | '
3ira «

misamns iR

e )
g LTS




:

b Sugar M ills Shamli (A Unit of
me monitoring system

per data transmitted by M/s Upper Doa

“Pnses Lt,d) to CPCB/PCB server through real ti
12016:17, The Cople are enclosed as Annexure-1.

Effluent loading rate(KL /hectare/day)

"Soil texture :

170-225(average 197rf13/hecta-re/dayor‘Say 200m“ /
hectare day)

Sandy loam

“On the basis of soil report, the soil of the command area of factory is sandy loam.

10, Com-rhand area i‘dentiﬁe,d:

S ; Ti)tal.availablp area | Area available Distance ~Mode of
[ No.[ i (hectare) at70%land | fromunit Effluent
' efficiency (Km) “Transport
RENN Factory Farm~ 13 9.1 Within- MS Pipe Lines
R - Factory
| : Yard 06 42 _premises |
Mz 1 120 610 Within 1 km. | PVC Pipe Lines
o " (Farmer land) - 1
_Total :--,139 (hect) | 973 | -

Detalls of farmer flelds to be used for irrigation purpose with farmer’s name, area, distance

N and crops cultxvated attached as Annexure-IV. S
mDetalls of crop area'f" ‘
Locatmn / Total Crop area under effluent application
Vlllage .| available | { hectare )

| area | Kharif Rabi | Annual
o : ’ (hectare)* | ' " | (sugar cane )
L FactoryFarm S 13.0 : 13.0 ©13.0 ‘

_|Yard - 60 1 T 6.0 |
. 2. [Farmerland 120 | - | 2000 100.00

N/




1%

? \ter balance with respect to land available for irrigation for

;i s keeping in view of the loading rates for different soil textures:

N Area Water | Irrigation Average Wa_tei*’ )
available | Loading | interval Crushing Requirement
at70 % ' (days) days KL/annum

- |land : '
- |efficiency
; | (Hect:)
e Fa"“’ry Farm» | 9.1 700 |15 200 24,266.6
. lYard - | 60 |4z 200 05 33,600.00
;,Falfmer-la.{.l,d,. [ 100 [700 700 |15 | 200 1,86,666.6
10| (sugarcane) © |
TWheat 20 | 140 200 |25 200 22,4000
139|973 | Total 2,66,933.2

A

requlrement on detalled above being more,

-Smce the total generatlon of the effluent is expected to be 2,50,000 KL/annum, the

it would be possible to utilize the total

, efﬂuent quantxtxes

13 Effluent apphcatlon scheme- .

Storage and transportatmn. M/s Upper Doab Sugar Mills Shamli (A Unit of Sir
Shadl Lal Enterprlses Ltd.), has Lagoon with a capacity: of 19000 cubic meters
from .hex;e it is t6 be transported to the targeted area through PVC or MS pipe

4
. $:

lines. |

ilr?igati’bn séhedule & plan of the command area: The treated effluent is

avallable from October«November to May de‘pendi’ng.upon the duration of
crushmg season which is generally below 200 days (attached as Annexure-V).
In Shamh Area, intensive agriculturé is practiced by farmer's wherein wheat is
1_mmedvlately sown after Raton cane harvesting and land is not left vacant. This

intensive agr‘gculture requires contmuous use of water. The effluent provtded to
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the fai‘iﬁiér‘s iéa great help to them as itis available on weekly rotation schedule

g Of the farmers

Acwrdmg to the weather condition of area, the farmers provide 1rngation to
Cane f eld at 12 15 days intervals. Similarly, wheat is also provxded jrrigation

Wlth;n 3 week interval. Sugarcane is a crop which requires water in abundant

thmugh its life span. After sugarcane, wheat is the major crop of area and it is
efﬁcxent\ﬁm talmng up moisture of soil. For raising wheat crop successfully, water
is required in abundant qua:;i‘ti,ty pa’rti‘céul‘ai*ly for germ-inat’ion, crown root

initiation, tillering , flowering and grain formation stage-

C. Agreement with farmers: The details are attached as (Annexure VL)

D. Demonstration farm and trials: The Cane department of the factory undertakes

| demonstration of farm trials regularly to the farmers of the area (Photo
Attacliéd), The demonstration is not restricted to cultivation of the new
sugaréane varieties but also about the best agri-icu'lttwal practices including
1mgatxon techniques to be pracnced durmg the course of sugarcane cul:t‘ii\_{ation..
In each of the demonstration, large no. of the farmers of the command :aré.a.
pé;‘{icipate who are imparted the knowledge about such techniques by the staff
of the factm‘y; ‘ |




E. Kishan Gosthi and monitoring schedule:

§
*

Gnsthig are regularly organized on various aspects of crop production by

Factory’s cane department. Conservation of natural resources and proper use of

SRR R A« S

nt of village meeting and farmer

efffuent in irrigation is a regular poi

Gosthis.

[SNo.|Actvity T Schedule
| Kishan Gosthis " [ Bimonthly

Y

T Field monitoring ~ | Monthly *

S




877

14.Basic requlrement and monitoring schedule: To monitor the factory farm,
factory has a team under the leadership of Shri Naresh Kumar AGM (Cane) which
-coor-dmates wnth Shri K.P.S. Saroha DGM (Cane) for implementing irrigation plan
and momtarmg it continuously. The factory also circulates contact nos. of
respon31ble Off ceys ‘to contracted farmers to inform the need of irrigation round

the clock

H

15. Tecbmcal backup and man power deployed M/s UDSM - Shamli has a backup of

'team 5 for repairing of effluent supply line "& daily maintenance

, nt In‘addltxon, cane professxonals deputed by M /S UDSM Shamli’ factory

N
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I1?

Anmxm%\m m analytical ¢ dotalls are as glven

report of sofl is bieached a8

. .liélow; | ;
L [N particular ftosult
T pi | 052
1 e EC 174 MS/cm
5T Builcﬁrshslfy 141 |
% particle density | '2%
CTETTT porosity 5069
e | Sand | 6240
7.1 siv | 75,50
) Gay | 120
9, G 105%
10 Mg —oE0%
L Na 0.0312 mg/8
1z, K T 0112 mg/8
13, P05 184 mg/Ke
14, CaCOs 195 %
15 | o 0:020 %
16 |, SO 0.008 %

CONCLUSION:
managemem: plan Proposed by M/s Upper E@‘Jé&b Sugar Mills Shamii
i Lal Enterprises Ltd) may be considered to be in order to use

1. The jrrigation
(A Unit of Sir Shad
treated effluent for; jrriga

wheat. The propased syste
utihzatlon of the generated effluent for irrigation purposes. ’

tion for the autumn and spring planted sugarcane and also for
m shall be able to cope up with the requiremant. of

2. Smce the Factory V1su: was undertaken ciuring of season when treated effluent was not

a.vanlable as such the actual assessment shall be possible during crushi ng only when

the sugar plant wm be an operation.
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How Ver the factory should

,eSpﬁ‘ nmbllity ‘ hart for ‘mplementatmn

SRR

s

1 .

‘ strengthen its system for supervising and maintaining the
ngatlan’_plan whlle using the treated e

flluent, They should clearly prepare a

b L | (Dr.ZS:ak Kumar)

Assistant Professor (Agril. Chemlstry)

NATIONAL SUGAR INSTITUTE

B ' Government of India
: Mmlstry of Consumer Affairs, Food & Public Distribution
SRR Department of Food & Public Distribution
SN Kanpur- 208 017 (U.P.) India

<



Name of Factory: Upper Doab Sugar Mllls, Shamﬂ

~ List of Farmers for prov:ding treated effluent water for irrigation purpose.

Sl.No.  |Name of Farmer Father/ Husband's Name |Village  |Area of Tand
1 [Ramesh Prasad " [Simaro Kherl Karmu | 0.56
2. [BhopalSingh  |Kaluram Kherl Karmu . | 0,88
3 |Kailash.Chand |veersingh Kherl Karmu 0.80}
4 [Samauddin Subeddin Lilon 0.90|
5 |Suraj Veer Tejpal Singh tilon - 0.28]
6 Pankaj Kumar Jaya prakash Lilon 0.40
7 |Shobharam Kalu Lilon 0.80
8  |malkhan Dileep Lilon 0.42
9 [sheetal pal Jay Singh Lilon 0.21
| 10 |rampat Ujala Lilon 0.21
W&‘ 11  |Narendra Singh Tara Chand {Lilon 1.50}
12 |Rajkumar BrahamSingh ~ |Lllon 1.25]
13 |SohanPal BhoopsSingh = Simbhalka 1 0.32 "
14 |harendra |Har pal’ |simbhalka 1.07|
15  |Vijendra Kumar . Chhote Rﬁm : - ftilen 5.58
16  |Ramkumar [Muktiara Lilon S 3.55}
17~ iVinod Kumar Chhote Rém Lilon 2,74
18 |Jeeran Sukhbir Kheri Karmu 5.08|
19 Radheshyém Chhote Ram R ‘ Lllon‘ ‘ 4.06}-
20  |Yogendra Chhote Ram lilon 2.54}
21 |Om Veer Muktiara ~[Liion 2.79
22 |Abbas lkramuddin - [tilon 3.82]
23 [HafizAli Zille Lilon . a3}
24  |sadig Ali Fauji Khan Lilon 4.36
25  |Afsaran Azaz All Lilon 3,05
| o 26 |Mahmood Lal Khan |uiton 2.09) "
27 [Ehsaan Akhtar Lilon 255
28 |peen Mohammad Dyara Lilon 4,64]
29  [Kilabuddin ' Umar Deen Lilon - 3.27
30 . o
~[roTaL 64.45
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Namef ?f Factory: Upper Doab Sugar Mills, Shamli
List of Farmers f‘or: providing treated effluent water for irrigation purpos o

. No.

Name of Farmer

Father/ Husband's Name

Villoge

' Affea:&fl;and

(ﬂac_targ B

0w~ U s w N e

Ved Pal Singh
Parvinder
Jasveer
Ravinder
Charan Singh

ay Prakash
|Rishipal

|Sompal
|chandra Prakash
{Chandrapal

Sukram pal
|Madan pal
|satbir
{Ravinder
|Diwakar
Sudhakar

Mahabeer Smgh | TAlam Chand

{Raghuvir
1Raghuvir:

{Subharam
IHarphool

"|Bishambar

Pradeep Kumar '
Pradeep Kumar

Kaluram
Rajbeer -
Atal Singh

Raghuvir

Raghuvir:

BalJor . .
Shyama.
Mahaveer
Mahaveér '

gishambar.
Bishambar-
Sat Pal

" [tiion -
uiton ..
uilon
|Lilon
Lilon
|tilon

Lilon

CHilon

Lilon

Juilen . -

~ |Khedi Karmu
|Khedi Karmu {
Khedi Karmu |
KHedi Karmu'
- |Khedi Karmu
. |khedi Karmu g

- |Khedi Karmu |
Khedi Karmu |

1.70

042}

0.49

0.70

0.47]

0.47
0.47
0.47
0.52

0.63|

0.27
0.84
0.70
0.35
0.52

0.52|
< 052
150}

|

TOTAL

12.19|




¥

11/21/22, 4:42 PM ) 582 Application Form
‘

<

Labour Department, Uttar Pradesh

Boiler Certificate
From: | To, |
Asstt/Dy. DIRECTOR OF BOILER, ' UPPER DOAB SUGAR MILLS SHAMLI
u.p Boiler / Economiser Registry No. UP-2924

Boiler Permanent No-UP-2924

M/s. UPPER DOAB SUGAR MILLS SHAMLI
UPPER DOAB SUGAR MILLS, SHAMLI
(U.P.),SHAMLI, 247776

You are allowed to work the above Boiler / Economiser Registry No. UP-2924 from to 11/10/2023 all the
maximum working Pressure 13.8 kg /cm 2 Pending the receipt of Certificate from the office.

Inspection Date:

Remarks:

Place Kanpur Ss;tt/Dy. DIRECTOR OF BOILER

* This is a computer generated copy.

https://uplabouracts.in//report/CertiﬁcateLicense/BA__Certificate .aspx?AppKey=1290646 ’ 171



11/21/22, 4:45 PM 583 Application Form

: & 22

(.
Labour Department, Uttar Pradesh
Boiler Certificate
From: ‘ To,
Asstt/Dy.‘DlRECTOR OF BOILER, UPPER DOAB SUGAR MILLS SHAMLI
up ' Boiler / Economiser Registry No. UP3468

Boiler Permanent No-UP3468

M/s. UPPER DOAB SUGAR MILLS SHAMLI
UPPER DOAB SUGAR MILLS, SHAMLI
(U.P.),SHAMLI,247776

You are allowed to work the above Boiler / Economiser Registry No. UP3468 from to 11/10/2023 all the
maximum working Pressure 21 kg /cm 2 Pending the receipt of Certificate from the office.

Inspection Date:

Remarks:

Place Kanpur : ‘ GS;tt/Dy. DIRECTOR OF BOILER

* This is a computer generated copy.

https://uplabouracts.inlreport/CertificateLicense/BA__Certiﬁcate.aspx?Param2=UP3468&AppKey=1 290632&MemKey=3436303&ActKey=7

7"




11/21/22, 4:46 PM 584

Application Form

Inspection Date:

Remarks:

Place Kanpur

Labour Department, Uttar Pradesh

Boiler Certificate
From; To,
Asstt/Dy. DIRECTOR OF BOILER, UPPER DOAB SUGAR MILLS SHAMLI
u.p Boiler / Economis{er Registry No. UP-2924

Boiler Permanent No-UP-2924

" M/s. UPPER DOAB SUGAR MILLS SHAMLI

UPPER DOAB SUGAR MILLS, SHAMLI
(U.P.),SHAMLI,247776

You are allowed to work the above Boiler / Economiser Registry No. UP-2924 from to 11/10/2023 all the
maximum working Pressure 13.8 kg/cm?2 Pending the receipt of Certificate from the office.

Asstt/Dy. DIRECTOR OF BOILER
u.p '

*Thisisa computer generated copy.

3

https://uplabouracts.ln//report/CerﬁficateLicense/BA_Cerﬂﬁcate.aspx?AppKey=

1290646

171
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11/21/22, 4:48 PM Application Form '

| ey

Labour Department, Uttar Pradesh

Boiler Certificate

From: To, _
Asstt/Dy. DIRECTOR OF BOILER, : UPPER DOAB SUGAR MILLS SHAMILI
u.p Boiler / Economiser Registry No. UP6105

Boiler Permanent No-UP6105

M/s. UPPER DOAB SUGAR MILLS SHAMLI
UPPER DOAB SUGAR MILLS, SHAMLI
(U.P.),SHAMLI,247776

You are allowed to work the above Boiler / Economiser Registry No. UP6105 from to 11/10/2023 all the
maximum working Pressure 21 kg / cm 2 Pending the receipt of Certificate from the office.

Inspection Date:
Remarks:;

Asstt/Dy. DIRECTOR OF BOILER

Place Kanpur UP.

* This is a computer generated copy.

https:/luplabouracts.in/report/CertiﬁcateLicense/BA_Certiﬁcate.aspx?Param2=up61 05&AppKey=.1 290633&MemKey=3436305&ActKey=7 (I




- 11721122, 4:49 PM 58 6 Application Form

¢

Labour Department, Uttar Pradesh

Boiler Certificate
From: To,
Asstt/Dy. DIRECTOR OF BOILER, : UPPER DOAB SUGAR MILLS SHAMLI
T UP ' ‘ Boiler / Economiser Registry No. UP6104

Boiler Permanent No-UP6104
M/s. UPPER DOAB SUGAR MILLS SHAMLI
UPPER DOAB SUGAR MILLS, SHAMLI

, (U.P.),SHAMLI, 247776

You are allowed to work the above Boiler / Economiser Registry No. UP6104 from to 11/10/2023 all the
maximum working Pressure 21 kg / cm 2 Pending the receipt of Certificate from the office.

Inspection Date:

Remarks:

Place Kanpur UP.

* This is a computer generated copy.

Asstt/Dy. DIRECTOR OF BOILER

https://uplabouracts.in/reporthertiﬁcateLicense/BA_Certiﬁcate.aspx?Param2=UP61 04&AppKey=1 290634&MemKey=34337428&ActKey=7

171
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UPPER DOAB SUGAR MILL , SHAMLI

CONTRACTOR NAME : Mr. SANDEEP CHAUHAN, 28

VILLAGE -PAWATI KALAN, SHAMLI

S.NO. DATE NO. OF TROLLIES
1 17.06.2022 44
2 18.06.2022 40
3 19.06.2022 47
4 20.06.2022 56
8 21.06.2022 52
9 22.06.2022 62
10 | 23.06.2022 | 63
11 | 24.06.2022 56
12 | 25.06.2022 63
13 26.06.2022 30
14 | 27.06.2022 48
15 28.06.2022 55
16 | 29.06.2022 41
17 | 03.07.2022 38
18 | 04.07.2022 48
19 | 05.07.02022 42
20 | 06.07.2022 42
21 | 07.07.2022 12
22 | 08.07.2022 52
23 | 09.07.2022 35
24 12.07.2022 13
25 | 02.08.2022 | 2
26 11.08.2022 31
27 13.08.2022 30
28 14.08.2022 39
29 15.08.2022 35
30 18.08.2022 53
31 22.08.2022 40
32 | 24.08.2022 33
33 25.08.2022 43
34 | 26.08.2022 43
35 27.08.2022 40
36 | 28.08.2022 30
37 | 29.08.2022 42

TOTAL - 1300




Details of Dry Ash Trollies,

590

Lifted by the Contractors Free of Cdst

Contractor Name: Johny (Kheri Karmu)

06.08.2022

S.No. Date No. of trollies
1 04.08.2022 5
2 8

RAJKUMAR FARMER VILLAGE LILON

S.No. " Date No. of trollies

1 17.12.2022° 1

2 18.12.2022 1

3 19.12.2022 1

4 21.12.2022 1
sandeep chauhan, Village Pawatikalan, Shamli
S.No. Date No. of trollies

1 25.12.2022 12

2 26.12.2022 6

3 27.12.2022 60

4 28.12.2022 61

5 129.12.2022 41

6 02.01.2023 50

7 03.01.2023 55

8 04.01.2023 22

9 05.01.2023 40

10 07.01.2023 17

11 26.01.2023 54

12 27.01.2023 48

13 28.01.2023 48

14 30.01.2023 35

15 31.01.2023 48

16 01.02.2023 45

17 102.02.2023 40

18

—)

“



ANnERURE'R-S )6

G7JP+J7V, Shamli Local Rd, Kheri Karmu, Uttar Pradesh 247776, India

Kheri Karmu
Uttar Pradesh
India

2023-01-05(Thu) 05:48(pm)

Google

C7JP+J7V, Shamli Local Rd, Kheri Karmu, Uttar Pradesh 247776, India

Kheri Karmu
Uttar Pradesh
India

2023-01-05(Thu) _05:49(pm)




JOVIRNMI wr;t: PUATING zmmm
AdtTHO 6001 1 3018, 180 14001 + 2018, 160 48001 + 201K Cortited Luboratory

IAMQQENT NOISE MONITORING REPORT

| TEST ¥ B oA ORT 1 01/12/1022
“Name And Address of Customer UWER DOAB SUGAR MILLS.
| | SHAMLI, UTTAR PRADESH INDIA.

. ,_ LING.DETAIL |
Analysis Start Date i 24574172022 Analysls End Date 1 25/11/2022
Date of Monitoring 1 251312022 Monitoring Dene ¢ NCL
Equipment Used ! SL4010 By

Monitoring Duration 10 MINUTE

Place of Monitoring  : 'NEAR SHEERA TANK

Time of Monitoting 10130

Category of Area. + INDUSTRIAL AR@A :
Sampling Protocol : CPCB m&thmi t’ﬁikﬁ/ﬂﬁl ' otmm

Observation No. 1 9 10
Reading dB{A) 1.4 68.4 66.9
S.No. “Description Nolse levaldBIA) | Amblent Nolse Standards/
v Spacméaﬁon {CPCB/Factories Act)
‘ T LeqdB(a)
1 Average i
2 | Maximum —
4 | leq dB(A) - 0.3 [ 75 Max.
HRRH B Qf Report****

FOR NEWCON CONSULTANTS & LABORATORIES:

3 b 14 %5
MFE %éxf\ixk"sn BY

FORMAT No, NCL/QSP-28/TC-ARQ/FMT-02 Rev. No. 01 Date:-18.02. 2011

Laboratory : A-1/158, Sector-17, ($wadashi Gom nd)Kavl Nagar lnduemai Area. GHAZSABAD*ZM OQZ(B P)
Moblle : 9810430345 926550‘!7&81 Waebsite : www.newcanlabin




Newcon Cons

593
vltants & Laboratories

32

(GOVERNMENT APPRO
An 150 9001

VED TESTING LABORATORIES)
+ 2018, 1SO 14001 2 2015,

AMBIENT NOISE MONITORING REPORT

{SO 45001 + 2018 Certifled Laboratory

TEST REPORT NO. NCL/ED-015/26/11/22 DATE OF REPORT : 01/ %ﬁ:ﬁ?
Name And Address of Customer | UPPER DOAB SUGAR N -
© | SHAMLI, UTTAR PRADESH INDIA.
SAMPLING DETAIL B /
Analysis Start Date ~ : 25/11/2022 &  Analysis End Date 25/11/20:»12
Date of Monitoring © 25/11/2022 Monitoring DQhe UNCL
Equipment Used : $1-4010 By
Monitoring Duration  : 10 MINUTE
Place of Monitoring - NEAR BUDHANA GATE ROAD SIDE
' ' ONE EACH =
Time of Monitoring :01:00 .
Category-of Area : INDUSTRIAL AREA
Sampling Protocol ; CPCB method PCLS/06/2000-01 :
OBSERVATIONS
Observation No. ER W,Zt. 3 | 6 9 10
Reading dB(A) 702 } 721 J 716 | | 716 725 | 726
S.No. Description Noise Level dB(A) | Result , Ambient Noise Standards/
» ' o _ Specification {CPCB/Factories Act)
e B | Leq dB(A)
1 | Average o 71.8
3 | Minimum S =
4 {eq dB Av , "
| (A) 72.0 75 Max,

FOR NEWCON CONSULTANTS & LABORATORIES

_%gm
EPARED BY

Bt

FORMAT No. NCL/OSP-28/TC-ARQIFMT-02

*E**End of Report* ***

, @&ﬁﬁﬁigj%
5
; A

Rew. No. 01 Date:- 18.07.2011 ‘(

Com }) Kavi
Mobile : 8810430345, 9265%0‘.‘38?:‘
E-mall : newconlab@gmail com, n

oy :M‘ﬂewwmamzmam =201 002 (U.P)
newconiabfinansaameit au. .

—



.. 594
- Newcon Consultants &, lab#amm 23

{(GOVERNMENT APPROVED TESTING wmm‘mms;
An IS0 9001 : 2015, 1S0 14001 : 2018, IS0 45001 : 2018 Certitied Laburatory

AMBIENT NOISE MONITGR!NG REPORT

TEST REPORT NO. NCL/ED-017/26/; ,11!22 » DATE' OF REPQRT 03./ 12/2022
Name And Address of Customer [ UPPER DOAB S SUGAR MILLS.
SHAMLL, UTTAR PRADESH INDIAs

SAMPURG DETAIL
Analysis Start Date 1 25/11/2022 Analysis End Date  :25/11/2022

Date of Monitoring ~ + 25/11/2022 ‘Monitoring Done  :NCL
EquipmentUsed -~ 5L-4010 By

Monitoring Duration  : 10 MINUTE

Place of Monitoring ¢ NEARETP AREA

Time of Monitoring.  : 01:30 |

Category of Area : INDUSTRIALAREA: -
Sampling Protocol : CPCB method PCLS/06/2000-01
. gnssmmong
Observation No. 9 10
Reading dB(A) 70.8 71.6
o T Desription Nolse Level dB{A) | Result “Ambient Noise Standards/
| S.No pt L J . Specification (CPCB/Factories Act)
Leq dB{A)
1 | Average o
2 | Maximum -
"3 | Minimum -
75 Max.
4 | Leq dB(A)
weeipnd of Report****

FOR NEWCON CONSULTANTS & LABORATORIES

% REPARED BY P
g{?ﬁsﬁﬂﬂf No. NCL/ase-28/T C-AAQ/FMT-02 Rev. No, 01 Date:- 18.07.2011

; 17, {Gwadeshi Compoune) Kavi Nagar ot Industrial Ares, GHAZIABRD-2070
Ltirier 4300, %f§§:a~éssmsoa45 6205501788 | Website : ww.newconab.in

E-mall : newconlab@gmall.com, new eoniebﬂnmw@gmaﬁ,




595 |
on Consultants & Laboratories 3y

Newco _
TESTING LABORATORIES)

T ERNMENT APPROVED TESTING LABORATOREES
AX 15%%1 + 2018, 180 14001 1 2015, 180 45001 ¢ 2018 Certified Laboratory

AMBIENT NOISE MONITORING REPORT o
7ESTREPORT NO. NCL/ED-014/26/11/22._ DATE OF a&zyogy : o%i“zﬁgz
Name And Address of Customer UPPER DOAB SUGAR ’
| SHAMLI, UTTAR PRADESH INDIA. }
SAMPLING DETAIL | __
Analysis End Date  : 25/11/2022
Monitoring Done  : NCL

Analysis Start Date + 2571172022
Date of Monitoring ¢ 25/11/2022

Equipment Used ¢ 5t-4010 By
Monitoring Duration  : 10 MINUTE
place of Monitoring  : NEAR BOILER AREA
Tirme of Monitoring v 12:30
Category of Area . INDUSTRIALAREA .
Sampling Protocol : CPCB method = PCLS/06/2000-01
OBSERVATIONS
ObservationNo. | 1 2 | 8| a | s 6 | 7 | s 9 10
Reading dB(A) i 708 | 736 | 723 | 727 | 132 | 725 | 711
s.No. Description Noise Level dB(A) | Result Ambient Noise Standards/
Specification (CPCB/Factories Act)
Leq dB(A)
1 | Average E o — 5 — 7 AR
2 | Maximum | TG s T T T
3 | Minimum T 706 o :
4 [leqdB(A) Cr I i 75 Max
**E¥EN of Reports*++

FOR NEWCON CONSULTANTS & LABORATORIES

N i :
CM%V %ﬁéﬁﬁnso’sv

FORMAT No. NCL/QSP-28/1C-AAQ/ENT-02

Laboratory : A-1/168, Sector-17, (Swadesh Commmrear e | Ko
b bty + Ompoimd)Kavi Nagar 'ﬂdﬂstfiaIArea S — e
9205501788 | Website : www. ,néwco}:gg.}i\r?mam ~201.002 (U.R)

newconlabfinance@gmail.com
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600 ANNEXURERE)K
SHAMLI

SHAMLI DISTILLERY & CHEMICAL WORKS, 39
CPU FLOW CHART

influent Equalization Tank Digester — Lamella 3™ Aerarion oo
- ’ i
1125 m® per day : Cap: 1100 m® Cap: 5200 m® Clarifier Cap: 3000 m* N
Degasser Filter Wat&
al()oLSAs Gas Flare Unit v g::fv.gr;
H ER b
(CAP4OO® With 4 Bumers Beds

To Distillery Cooling RO Permeate RO Plant RO Feed Tank ' Collection Tank Treated Effluent Tank
] o — -———
Tower/Process Cap: 60 m3/hr Cap: 60 m® UF Cap: 120 m* Cap: 1100 m®

To Distillery
MEE Plant

RO Reject
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Uttar Pradesh Boiler ﬁzs&;f:;a?zc:'ti;::r‘x Department
Certificate for Use of Boiler
(Regulation 389)

From: To.
Deputy Director of Boatm% | The Boiler Owner
S 1 o

V- Kai npur o '_ . Registry No...,gﬁ.‘g}? ‘{8
Mls SShnee ﬁlgﬁllfj
- ....,‘.:ﬁxﬁ.cwm,raﬁd
Cneda §AM .: ......
Date :...... ”Qf.“’.d‘ -'.‘3*2*'-"*

Ynu are ailoww to. wmk the abovo noted ROH(—‘!’ und@r th@' p;ovmonfz of:
“section 8 of THE BOILER ACT (V of 1923) at the maxxmum workmqe_;.

L _préssu're of .5 &...% Kglem? from ..?.f..!'.‘?...?z?....to ........ ,'..,.._._:ﬂ
Y o
P/!M(#eof +o ‘»H %v‘”’nj«fw O/L &oaeley

'Remarks/Condrtions

1. Boiler o be wOrked by qua!iﬁeo’_ Boiler.”
Atlendants/Boiler Operation Engmeer only.

R =

Dy Direct

(Seo Rovczr se fo.' Conditions)

lnstructsons to contain spread of COV!D~19

1. Use of mask, glows helmet, shoes, qoggiee etc. is mandatory for bonlor operataom

and maintenance staff.
2. Adequate arrangements shall be provided for temp'erature' scréening' at Bbiier

pre |
\d lit for sanitizers/soap shall be made avaxlab!e at Boﬂer pxc,mlso:a

be ensured at-boiler premises : L
“!'p_rs mandatory for a{! staff wmkmg at Boﬂe\r px*om:se%




WORKS

. {A Unit of Sir Shadi Lal Enterprises Limited)

¥EF_NO.SD,/13/2022. DATED:-29/06/2022
00‘- . . . . N .
M/S GANPATI ENTERPRISES, ‘ ' _ 2
VISHWKARMA NAGAR, BHUDANA ROAD, o '

SHAMLI-247776 (U.P.)
GSTIN. 09ABGPT7392H12Z.
PAN NO. ABGPT7392H.
Mobile No.9458292004.

SALE ORDER

Dear Sir,

With :'ef‘“erence your offer of dated 21.06.2022 and discussion on déted 27.06.2022.
We are please to sell the Slop Ash of Incineration Boller (Slop Fired Boiler Ash) on
the following term & conditions as mentioned below. ’ -

o 2 . "'/‘.“ *,4 e
SHAMELI-247776, Distt. Shamli (U.P.); TEL: (01398) 250100, 254097
Ee-mail : sdew-shamli@sirshadilal.com C.1.No. . L51909UP1933PLC146675 -

S.No. . Particulars Rate/MT.

1. Slop Ash of Incineration Boiler | , 'Rs.14.50.00

Other Terms & Conditions: -

|
|

1. GST@5% Applicable. :
2. Lifting of entire production quantity will be done by your vehicle and kept in
your place. e ‘ ‘
3. You will provide us a photocopy of your GST Certificate & PAN Card in
advance. ' -
4. You will have Lo deposlt in advance payment by RTGS before lifting of
material. :
5. No sorting will be allowed during lifting,

" 6. In case, we find any mischievous conduct on your part, your contract will be

terminated entire amount deposited by you, will be forfeited by us.
7. You will deposit Rs.1,50,000-00 as security to us.
8. This sale order is valid form 01/07/2022 to 30/06/2023.

Thanking you,

Yours faifhfully, |
For SHAMLY DISTILLERY & CHEMICAL WORKS:

AUTHORIZED SIGNATORY.
C.C. To : Store : v

Accounts
Manager (IA & MIS)
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Newcon Consvitants & Laboratories In "

A RO OO0 2018, 180 14000 £ 2015, 190 45001 : 2014 ¢! ]

‘orthfied Labormtory i 1.

FARL ISOMC 1T099 2007 (e
13 LT (Nentlingg, Con, Mo, 11557 , wkhyf
‘ l!mmml&m! Iy MO ("' 26) Ausroditined [abnralnry y q “‘.;,mm’éifd.;...
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Wehisite © www.neswconiab. in

AMBIENT NOISE MONITORING REPORT

Page 1 of 1

2022

WORKS

28-Fob-
MIC A

& ;

TEST REF‘ORT NO : NCL/SIREL/1606/9/230202/22 DATE OF REPORT
Name And Addross Of Tho Gustomor : IAMLTDIBTILLERY

BHAMLI UTTAR PRADESH, , ,8HAMLILUTTAR
PRADESH, INDIA

Analyals Start Date 1 23-Feb-2022 Analysie End Dato  :  28-Feb-2022
Monitoring Done By : NCL Equipmont Used . 8L-4010
Monltoring Duration : 24 Hours Time Of Monltoring  : 23-Feb-2022  10:15
24-Feb-2022 10:15
Place Of Monltoring : NEAR BOILER Catogory Of Aren : INDUSTRIAL AREA
Protocol . NCL/AIR/STP 20 BASED ON CPCB GUIDE LINE
TEST RESULT
8.NO. PARAMETERS UNIT RESULTS
DAY NIGHT
1 | dB(A) 668.2 60.2
L max
dB{A) 59.1 56.8
2 L |
min
eq
S SONTROL
STANDARD AS PER NOISE POLLUTION AND CONTROL RULES 2000
M
AREA CATEGORY OF AREA DAY TIME NlGH;' TIME
7 0
A | INDUSTRIAL AREA Bz -
B COMMERCIAL AREA — " J
c RESIDENTIAL AREA - 20
D SILENCE ZONE ***¥End Of Report™***

pohint
SY. Ana\yst

" /\M/

AUTHORIZED S

FOR NEWCON CONSULTANTS & LABORATORIES

Kumarl 0,
CHECKED BY P

. 18-07-2011
FORMAT NO. NCLIQSP-26/TC-NOUFMT-03  Rev. No. 01 Date: 18-07-201

IGNATORY

4 jmpli bject to

or implied. 2. Al disputes su

Ng‘lf:":d OSr fiability is limited to nvoiced value only.
~201002 (U.P)

gar Industrial Area, GHAZIABAD 201 002 (

) slto:www.newconlab.n

co Iabﬁnance@gmau.com

melers only. Endorsement of the same is
0 full without the permission of MANAGING P,

i tod para
NOTE : 1. The Resulls reported above pertains to the Tes
GHAZIABAD JURISDICTION. 3. The Report shall not be reproduced excepti

:A- , Sector-17, Swadeshi Compound) Kavi
Laboratory : A1/ % SMoblIo:9(810430345. 9205501788 |

F.mall : newconlab@gma&l.com. n
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	ANNEXURE R-5/A - COPY OF THE EFFLUENT TREATMENT PLANT (ETP) FLOW DIAGRAM (AT PAGE 8)
	ANNEXURE R-5/B - COPY OF THE FERTI IRRIGATION MANAGEMENT PLAN DEVELOPMENT BY THE NATIONAL SUGAR INSTITUTE (AT PAGE 9 TO  18)
	ANNEXURE R-5/C - LIST OF FARMERS WHO ARE UTILIZING THE TREATED EFFLUENT FOR FERTI IRRIGATION (AT PAGE 19 TO 20)
	ANNEXURE R-5/D - COPIES OF BOILER CERTIFICATE OF RESPONDENT NO.  5/UPPER DOAB SUGAR MILL (AT PAGE 21 TO 25)
	ANNEXURE R-5/E - PHOTOGRAPH OF BOILER ASH GENERATED BEING COLLECTED IN TRACTOR TROLLIES (AT PAGE 26)
	ANNEXURE R-5/F - DETAILS OF BOILER ASH TAKEN AWAY FROM THE ASH YARD. (AT PAGE 27 TO 29)
	ANNEXURE R-5/G - GPS PHOTOGRAPHS SHOWING LOCATION OF THE FINAL DISPOSAL PLACE OF THE TAKEN AWAY BOILER ASH (AT PAGE 30)
	ANNEXURE R-5/H - COPY OF THE NOISE MONITORING REPORT WHICH CARRIED OUT BY M/S NEWCON CONSULTANTS & LABORATORIES (AT PAGE 31 TO 34)
	ANNEXURE R-5/I - PHOTOGRAPH OF SEWERAGE TREATMENT PLANT (AT PAGE 35)
	ANNEXURE R-5/J - PHOTOGRAPHS INDICATING THE GREEEN BELT WHERE THE DIFFERENT SPECIES (AT PAGE 36 TO 38)
	ANNEXURE R-5/K - COPY OF FLOW CHART/DIAGRAM OF CONDENSATE POLISHING UNIT (AT PAGE 39)
	ANNEXURE R-5/L - PHOTOGRAPH R-5/L - PHOTOGRAPH OF THE SLOP FIRED BOILER/INCINERATION BOILER ( AT PAGE 40)
	ANNEXURE R-5/M - COPY OF THE BOILER CERTIFICATE OF SHAMLI DISTILERY & CHEMICAL WORKS (AT PAGE 41 )
	ANNEXURE R-5/N - COPY OF THE SLAE ORDER DATED 29.06.2022 (AT PAGE 42)
	ANNEXURE R-5/O - PHOTOGRAPH OF COMMON BOUNDRY WALL AROUND THE FACTORY PREMISES (AT PAGE 43)
	ANNEXURE R-5/P - COPY OF THE NOISE MONITORING REPORT WHICH CARRIED OUT BY M//S NEWCON CONSULTANTS (AT PAGE 44)
	ANNEXURE R-5/Q - PHOTOGRAPH OF SEWERAGE TREATMENT PLANT (AT PAGE 45)
	ANNEXURE R-5/R - PHOTOGRAPH INDICATING THE GREEN BELT WHERE THE DIFFERENT SPECIES OF TREES/PLANTS ARE PLANTED (AT PAGE 46 TO 48)

